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1. Introduction to Deemed Exports and Accessing DGFT Portal

This document is the help file for Deemed Exports (Apply for Refund for TED/Duty Drawback/Brand
Rate Fixation) functions in the new system. To access the new portal,navigate to https://dgft.gov.in

Deemed Exports

To provide a level-playing field to domestic manufacturers in certain specified cases, as may be
decided by the Government from time to time.

Deemed Exports (i) “Deemed Exports” for the purpose of this FTP refer to those transactions in
which goods supplied do not leave country, and payment for such supplies is received either in Indian
rupees or in free foreign exchange. Supply of goods as specified in Paragraph 7.02 below shall be
regarded as “Deemed Exports” provided goods are manufactured in India.

(ii) “Deemed Exports" for the purpose of GST would include only the supplies notified under Section
147 of the CGST/SGST Act, on the recommendations of the GST Council. The benefits of GST and
conditions applicable for such benefits would be

Users are advised to refer to the latest help file available under Learn > Online Help & FAQs in the
DGFT Portal.

2. Helpdesk Service

To raise any concern to DGFT the user may call the given Toll Free Helpline number given on the DGFT
Portal or raise a request using the “Helpdesk Service” page.

3. Prerequisite for ANF — 7A (Apply for Refund for TED/Duty Drawback/Brand Rate
Fixation)

To Apply for ANF-7A (Deemed Exports) on the DGFT portal you would require:

e User is active and logged into the DGFT Customer Portal.

e User is authorized to draft and submit applications for an IEC.

e |EC should not be cancelled or suspended. User will not be able to submit the application if IEC is
cancelled or suspended.

e User is e-Sign enabled. User can sign or validate the Deemed Exports application with the Aadhaar or
digital signature (DSC
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4. Apply for Refund (Ted/Duty Drawback/Brand Rate Fixation)

To apply for the Deemed Exports user needs to file the ANF-7A. User is requested to fill all the mandatory fields
marked with asterisk (*) sign

1. Visit the DGFT website (https://www.dgft.gov.in/CP/) and login into the portal with valid credentials

Figure 1. Customer portal Login Screen

2. If the user wants to apply for Deemed Exports, Post login click on Services
>>Deemed Exports

———— T R Semap | A- A At | Helpline 1800-111-550 | AskVAHE| | Language = &K -
W DIRECTORATE GENERALOF e - Services~  MyDashboard~  RegulatoryUpdates=  Leam=  IndianTradeSenice~ R @ AE32
S== FOREIGN TRADE

K's Dashboard

Login 05Jun-2021 21:48:18 | Passuword Expires on 08-Dec-2021

For Your Action Notifications

b O T M. 'm
. i Frequently Accessed Links
Your AA Application against File Number 03AMO4006511AM22 is marked i £C0M Aol caton

Deficient by DGFT RA MUMBAI.DGFT =@
=11~

Your AA Application against File Number 03AMO4006810AM22 is marked

= eriificate Management
Deficient by DGFT RA MUMBALDGFT * 0 IE CODE Import Export Authorisation
Your AA Application against File Number 03AB04006257AM22 is marked L mplzing & Trade Disputes
Deficient by DGFT RA MUMBAI.DGFT ® @ 0
Your AA Application against File Number 03AB04002735AM22 is marked Value of Scrips Appliqias
Deficient by DGFT RA MUMBAI.DGFT @@

Your AA Application against File Number 03AB04002857AM22 is marked
Deficient by DGFT RA MUMBAI.DGFT @@

Your AA Application against File Number 03AB04001417AM22 is marked

Deficient by DGFT RA MUMBAI.DGFT ® T

‘our AA Application against File Number 03AB04002838AM22 is marked d Funcrions
eficient by DGFT RA MUMBALDGFT ® @

8., €l
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- Stemap | A- A At | Wepine 1800-111550 | AscVAHE | Langusge = 8K
o P e weP

sy DIRECTORATE GENERAL OF
S FOREIGN TRADE

Home  ADOUtDGFT~  Services™ My Dashboard

RegulatoryUpdates~  Leamn~  IndianTradeService» Rl Q 082

Deemed Export

What is Deemed Export?

ed in Paragraph 7

Services under Deemed Export

Apply for Refund for TED/DBK/Brand Disbursement Tracking
Rate Fixation =

stat

AsouTUs SERacEs REGULATORY = CONTACT US
DGFT Organizati = Trans sumement Application Help & FAQE Diretorats Generslof Foreign Trai (Heasiquarers, Lisyog Bhawan, New
Adbcanced Autherizstion lerpiet & Expont Peiey

Feedback

e Open nline Course en Imemationl Trade
Goots e T z (DGFT) Udyog Bavian, Howing, G
ions | Feecack &M instruesions Stemep

o1
FTDBR A g

Figure2. Navigation

3. Click on “Apply for Refund for TED/DBK/Brand Rate Fixation”, user will be able to apply either for the ‘Fresh
Application’ or can proceed with an existing draft.

Home  AbowtDGFT~  Services~ My Dashboard
%~ FOREIGN TRA|

Feedback

Apply for Refund for TED/DBK/Brand Rate Fixation

e e

Siemap | A A A+ | Hepne 1800-111:550 | AskVAHE! | Language = BK -
e, Tt amae:

IR
DIRECTORATE GENERAL OF
DE

Regulatory Updates = Leam~  IndianTrade Senvice~  RTI @ (832

57 05-Jun-2021 21:48:18| r 08Dec2021

Application | Apply for Refund for TED/DEK/Brand Rate

Search:
Application Number Created On

Created By Last Updated On Last Updated By Action

REGULATORY conTaCTUS
Forsign Trade Siatement Directarate Ganersl of Fareign Trade (Headquariers], Udyag Bhavian, New
Adharced Authaizstion

=9

B gt & Expest Peicy

1yog Briswan Hawing, Gete No-

Lt Ut 03082001 | e 282524 | Deowser nd Dy Compasitity | Wet
B e s———

Figure3. Apply for Refund

Either user can start with the fresh application by clicking on ‘Start Fresh application’ or can select the
already existing application and click on ‘Proceed with Existing Application’.

e sitemap | A- A A+ | Hepine 1800-111550 | AskVAHE! | Language ~ &K -
a7 Pm R R
e DIRECTORATE GENERAL OF Home  ADOWtDGFT-  Services~ My Dashboard -
&= FOREIGN TRADE

RegulatoryUpdates~  Leam~  IndianTrade Senvice~ RTl @ Q832

Apply for Refund for TED/DBK/Brand Rate Fixation

1 05-Jun 2021 2448018 | Pasn 08:Dec 2021
Draft Application | Apply for Refund for TED/DBK/Brand Rate Fixation

Shaw| 10 |entries

Select 5. No. Application Number

Created On Created By Last Updated On Last Updated By Action

bke.dgfi@gmail.com

1 ARNDEMAPPLYD19828064M22 06/08/202

bkt dgfu@gmail.com 06/08/20,

Start Fresh Application # Proceed With Existing Application
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e v = B
v el e Stemap | A A A+ | Wepiee 1800-111-550 | AscVAHE | Language = BK
Tt awart s 832
#n  DIRECTORATE GENERAL OF Home  AbOUtDGFT~  Services~  MyDashboard~  RegulstoryUpdates~  Leam~  IndianTradeSenice~ RN Q 4
%~ FOREIGN TRADE
Apply for Refund for TED/DBK/Brand Rate Fixation
05Jun 2021 2148119 | ¢ Copires on 08.Dec-2021
Draft Application | Apply for Refund for TED/DBK/Brand Rate Fixation
Show 10 ¥ entries Seareh
Select SNo. 1 Application Number Created On Created By Last Updated On Last Updated By Action
® 1 ARNDEMAPPLYD1952806AM22 06/08/2021 22:13 bkLdgR@gmail.com 06/08/2021 22:14 bk.dgr@gmail.com
Showing 150 1 of 1 entries Previous ﬂ Next

Figure4. Draft Application view screen

5. Fill the Applicant details

Apply for Refund for TED/DBK/Brand Rate Fixation
£ 05un-2021 214911 | Password Cpires o 08.Dec 2021
®—0—0—0—0—0—0—0—=0
S S S S S S S
Applicant Details ~ Bank Details  Excise/GSTN/fjurisc  Supply Details  Additional Details Utilisation Details ~ Atachments Declaration Application
Authority details Summary
Applicant Details A~
IEC No. * Name of the firm/company * Branch Code *
038115556 BALKRISHNA INDUSTRIES Sslact v
Branch agdress * Branch Name * E-mail addr *
amit
Entity Type * Cantact Number * Appiication far *
Public Limited Select v
Appiication is made by *
Select v

E o | I
Figure 5. Applicant Details Screen

eBranch Code:- System will displays the branch code, user has to select the branch code from the
dropdown

Apply tor Refund for TEDVDBK/Brand Rate Foation

Figure6. Applicant Details>> Branch code dropdown
e Application For: System will displays 3 options:- Apply for TED/Duty Drawback/Brand Rate Fixation.
User can select either the Duty Drawback or Brand Rate Fixation or TED.
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Directorate General of Foreign Trade

ply tor Refund for TEDVDBK/Brand Rate Faation
¥
O {_F {_F L L

v
H —
& — ™
SR, T —— —— _-2
-

n For field showing all the dropdown Values

tio

marn o e

Figure 7: Applicant Details>>Applica

Application is made by:- System will displays 2 options:- Supply of Goods/Recipient of Goods.

[ ]
User can select any one of the dropdown value
Apply for Refund for TED/DBKBrand Rats Foation
@ {_} ' ) { ¥ { {F > {)

Figure 8: Applicant Details>>Application is made by

After filling all the details in Applicant Details, Click on Save & Next button to proceed further to the next page

[ )
Apply for Refund for TED/DBK/Brand Rate Fixation
10 05 Jun3021 21:48:18 | Baceuvord Exives o 08.Dec-2021
@ O ' ' O O ) ' O
S h—y S A4 h—y A A

Applicant Details ~ Bank Detsils  Excise/GSTN/Jurisc  Supply Details  Additional Details Utilisstion Details ~ Atachments Declaration Application

Auzhority details summary

ALKRISHNA IN ES LIMITED 013-GUT NO 62 £5 66 & PLOTNOF 20 v

IEC No. *

jp: PLOT NO F 20,MIDC WALU| WADGAON KOLHAT!

Figure 9: Applicant Details---After user fills all the details
Page 7 of 26
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6. Select the Bank Details
e System will displays all the PFMS validated Bank details.

o O O O O O O O O
-/ A S S \ S h
Applicant Details  BankDetails  Excise/GSTNJjurisc  Supply Details  Additional Details  Utilisation Details  Atachments
Authority details

Declaration Application
Summary

° Success Message x

Your Application ARNDEMAPPLYD1982806AM22 has been saved successfully

Bank Details ~

Mote:

¥ouwill only e able to viewthe PFMS Validated accounts. List of Banks other than Citibank. HSEC and RRES are validated from PFMS. I you have already modified the IEC to add a Bank Acceunt. then it might take 24-48 Hours to get validated frem PFMS.
Shaw| 10 & |entries

Select Account No Account Holder Name IFS Code Bank Name Branch Name PFMS Status

00£02120000590 BALKRISHNA INDUSTRIES LTD. HDFCO0D00E0 HDFC BANKLTD FORT Successfully Validated

previous [ nes

Feeapack

=] - ]

Figure 10: Bank Details Screen

e |n case, user may not select any of the bank account number and clicks on save & next,
System will display an error message.

Please select a bank for refund!

Figure 11: Bank Details>>Error Message

e User has to select atleast 1 bank account number and Click on Save & Next button to proceed further
to the next page

p h o S S h—y A
Applicant Details  Bank Details  Excise/GSTNJurisc  SuppiyDetails  Additionsl Details  Utiisation Details  Atachments Declaration Application
Authority etails summary
° Success Message x
Your Application has been saved

Bank Details ~

Note:

Youiil aniy 52 2ble 1o viewthe PFMS Validated actounts. List of Banks other than Citibank, HSBC and RRES are valigates from BEMS. IF you havs alraady modifiad tha IEC 1o 30d a Bank ACCount, then it might taks 24-48 Hours © gat validated from BFMS
Show| 10 & |encries

Select Account No Account Holder Name IFS Cade Bank Name Branch Name PFMS Status

® 0060212000590 BALKRISHNA INDUSTRIES LTD. HDFC0000060 HDFC BANK LTD FORT Successfully Validated

previous [ nex

Figure 12: Bank Details with selected bank account number
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7. Fill Excise/GSTN/Jurisdictional Authority Details

e Applying for Duty Drawback or Brand Rate Fixation >> system will displays
The Excise/GSTN Authority grid.

o o 0—O0—0—0—0—20 ;
S S S S S
Applicant Details  BankDetails  Exc urisc  Supply Details  Additional Detals Utisation Details  Awchments Declaration Application
A Summary
° Success Message
Your Application (RIS has been saved successfully

Excise/G5TN/Jurisdicdonal Authority details

Excise/GSTN Authority A

Show| 10 % | entries

Contact details of Excise  Amount of excise duty paid Product registered for

Excise Registration/GSTN
manufacturing activities Edit

No Address of the jurisdictional Central Excise Authority Authority during last year

00 &

Figure 13: Applying for Duty Drawback or Brand Rate Fixation >>Excise/GSTN Authority Screen

e Applying for Duty Drawback or Brand Rate Fixation>> Clicks on edit icon and update the amount of
excise and product registered. Clicks on Update Details button.

kerreaery Ay s pra sy st sy b

]

e

Figure 14: Applying for Duty Drawback or Brand Rate Fixation>>Updating the Excise/GSTN Authority
Details Screen
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Applying for Duty Drawback or Brand Rate Fixation>> After updating the Excise/GSTN Authority,

system will displays the table grid with updated details.

Excise/GSTN/Jurisdictional Authority details
Excise/GSTN Authority ~

Amount of excise duty paid Product registered for
during lastyear manufacturing activities Edit

Show| 10 # | entries
Excise Registration/GSTN Contact details of Excise
Mo Address of the jurisdictional Central Excise Authority Authority

565656 sfdsfd rd

ALUJ WADGAON

NGABAD, 431136,

27MAACB33331ZW GUT NO 62 65 65 &PLOT NO F 20,MIDC W)
KOLHATI, AURANGABAD, MAHARASHTRA Al

Figure 15: Applying for Duty Drawback or Brand Rate Fixation>>After Updating the Excise/GSTN Authority

Details Screen

Note: Applying for Duty Drawback or Brand Rate Fixation>> If user would not update the amount of

[ )
excise and product registered, after clicking on save & next button, system will displays an error
Message “Please Add Amount of excise duty paid during last year And Product registered for
manufacturing activities”
o © ® O O O O O O -

STNAurisc  Supply Detsils
thority details

Applicant Details  Bank Details

o Error Message
[Please Add Amount of excise duty peid during lest year And Product registered for menufacturing activities]

Excise/GSTN/urisdictional Authority details
Excise/GSTN Authority ~

Amount of excise duty paid Product registered for
Edit

Show| 10 ¢ |entries
Excise Registration/GSTN Contact details of Excise
No Address of the jurisdictional Central Excise Authority Authority during last year manufacturing activities
2TAMACE3333)1ZW ‘GUT NO 62 65 66 & PLOT NO F 20, MIDC WALU) WADGAON 00 &
KOLHATI AURANGABAD,MAHARASHTRA AURANGABAD, 431136,
Previous

Showing 1 1o 1 oF | enties

Figure 16: Applying for Duty Drawback or Brand Rate Fixation>>Error Message Screen

e Applying for TED>> System will displays the jurisdictional Customs Authority Details

Excise/GSTN/Jurisdictional Autherity details

Jurisdictional Customs Authority details
Contact setails of Jurisdicrions| Customs Autharity Amount of excise duty paid during last year %

dress of the juristictonal Customs Authority *
Produst registersd for manufaciuring actvities *

Snow| 10 & |encies
Contact details of Jurisdictional Customs Authority Amount of excise duty paid during last year

Product registered for manufacturing activities Edit/Delete

revious  Next

e

Address of the jurisdictional Customs Authority
No data available in table

Figure 17: Applying for TED>>Jurisdictional Customs Authority Details Screen

Page 10 of 26
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o  Applying for TED>> fill the Jurisdictional Customs Authority details and click on add details.
User can add the multiple jurisdictional details

Excise/GSTN/Jurisdictional Authority details

Jurisdictional Customs Authority details ~

Adaress of the jurisdietional Customs Autharty * Contact setails of Juristicrional Customs Autharity Amount of excise duty psid during last yaar

d for manufaciuring acsvities *

Show 3 es
Adgress of the jurisdictional Customs Authority Contact details of Jurisdictional Customs Authority Amount of excise duty paid during last year Product registered for manufacturing activities Edit/Delete
higihgl 5635656 fhgfhg &
Showing 1 to 1 of 1 entries pravous [l nese

Feedapnack

¢y ]

Figure 18: Applying for TED>> After adding the Jurisdictional Customs screen
e Once user fills the Excise/GSTN/Jurisdictional Authority details and Click on Save & Next button to
proceed further to the next page

8. Fill the Supply Details
o Description of Good Details--- User has to clicks on add manually hyperlink

@ © © © O O O O O -
p S o A A
Applicant Details  Bank Detsils  Excise/GSTN/Jurisc  Supply Details  Additionsl Detsils  Utiisation Details  Atachments Dedlaration Application
Authority details Summary

Success Message

Your Appiication ARRETREEINTRIEISPRTIT 2; been saved successfully

Description of Goods Details AddManually  BulkUpload  Download Sample Excel

Sno Description of goods Edit/Delete

No data available in table

0 of O entries
Category of supplies under Para 7.02 of FTP ~
‘supplies under Para 7.02 of FTB # Remarks
- v

i ==
Figure 19: Supply Details Screen

e Description of Good Details---- provide the goods description and clicks on add details.

Description of Goods Details AddManually  Bulk Upload  Download Sample Bxcel #%

Sno Description of goods Edit/Delete

No data available in table

E (oo ] I
Figure 20: Supply Details>>Description of Goods Details Screen
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e Category of supplies under Para 7.02 of FTP--- Supply By Manufacturer
If user selects the supply by manufacturer, then select supply by manufacurer
from the drowdown.

Figure 21: Suuply Details >> Category of Supplies under Para 7.02 of FTP Screen

e Category of supplies under supplies Para 7.02 of FTP--- Supply by Main/Sub Contractor
If user selects the supply by main/sub contractors as category of supply, then select supply by
Main/sub contactors from the dropdown

* ok = ) ] 0 ) ) . ]

Figure 22: Supply Details >> Category of Supplies under Para 7.02 of FTP >> Supply by main/s?b
Contractors

e Applying for TED:- System will display one extra grid as Refund of Terminal Excise Duty.
Note:- Applicant can add multiple Refund of TED details.
Quantum of TED should be more than Net Claim Amount

DGFT Public Page 12 of 26
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Description of Goods Details Add Manually Bulk Upload Download Sample Excel /™
Shaw s e
Sno Description of goods Edit/Delete

No datz avzilable in w=ble

Showir ) entries Previous =
Category of supplies under Para 7.02 of FTP. ~
polies under Para 7.02 of FTE * Remarks
v
Refund of Terminal Excise duty AddManuslly  BulkUpload  Downoad Sample Excel %
Show s e
Invoice Date OF o Late
Description aut,
of item(s) Quantum if Net

SNo  Invoice No Invoice Date Supply Payment ofsupply  Quantity  of TED  any claim Ecit/Delete

No data available in table

Ask VAHEI
Figure 23: Supply Details Screen if applicant applying for TED
Refund of Terminal Excise duty AddManually  BulkUpload  Download Sample Excel
Imvoice No * Invoice Date * Date of Supply *
Date of Fayment * Description of itemis) of supply* Quartiey*
Quantum of TED * Late cur, if any{%) * Net Claim#*
.
Show s =
Invoice Date OF } eiey
Description cut,
of itemn(s) Quantum  if Net
S.Ne  Invoice No Invoice Date Supply Payment ofsupply ~ Quantty  of TED  any claim EditDelete
1 565656 13/07/2021 12/07/2021 12/07/2021 sfssdsd 5656 565989 2 6567 Pl |

Y

Figure 24: Filled Supply Details Screen for applying TED

e After filling the descriptionsof goods and category of supplies, Click on Save & Next button to proceed

further to the next page

Show s anie
sno Description of goods Edit/Delete
1 sfsgafgd§ P

Snowing 1101 of 1 entries previous [ vext

Category of supplies under Para 7.02 of FTP ~

Figure 23: Filled details in Supply Details Screen
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9. Additional Details

e DBK 1 statement :- Clicks on Add manually and fill all the mandatory details
User can add multiple DBK 1 details.

DBK-| Statement

Name of the materials/ Compansnis *

Sale Brics of waste per unic of Qty (in INR) *

et we gn: of the material *

Name of

the Quality/Te

materials/  chnical Procureme Gross

Componen  Characteri  nt Unit of Quantity
SMNo ts stics Catsgory ~ Measure  required

Quality/Technical

Gross Quant

Select

By Produc co-product Quantity *

Wastage Quantity

Irrecoverable  Irrecoverable  Recoverable

Wastage Unit of

Measure Quantity Measure

No data available in table

AddManually  BulkUpload  Download Sample Excel ™

Procurement Category *
Select v

Irrecoverable W oy Unic of Measure *

Select ~

~
By Product! co-product Sale vsius par unit ¥
Remarks
v
By Product/ co-product
Sale Price
Recoverable  of waste Net weight
Wastage per unitof Sale value of the Unit Of
Quantity aty Quantity per unit material Measure  Edit/Delete

Figure 24: Additional Details >> DBK 1 statement Screen

DBK-| Statement

Name of the materials/Components *

ntity Irrecoverable
Sale Price of waste per urit of Qty (n INR) *

Net weight of the material *

Remarks  fsogf

Show & | entrie:
Name of
the Quality/Te
materials/  chnical Procureme Gross
Componen  Characteri  nt Unit of Quantity
SNo. s stics Category  Measure  required
C Bl sfast shifiskjss  Imported  NUMBERS 563656
(NOS)

Quaiity/Technical Ch

Grass Quantity required *

By Producy co-product Quantity *

Wastage Quantity

Irecoverable  Irrecoverable  Recoverable
Wastage Unit of
Quantity Measure
NUMBERS 56565 NUMBERS
(NOS)

uantity Unit of Measure %

AddManually  BulkUpload  Download Sample Excel
v
v
uaniity Recoverable %
-
By Prosuct co-prasuct Sale vaius per unit
Remarks
v
By Product/ co-product
sale Price
Recoverable  of waste Net weight
Wastage per unit of Sale value of the Unit Of
Quantity Quy Quantity per unit material Measure Edit/Delete
565656 65656 56565 565656 65656 NUMBERS /1
= O

Figure 25: Additional Details>> Filled DBK 1 statement Screen

o DBK 2 statement: select the DBK 1 serial number, fill the DBK 2 details againts it.

Vo
5 -
P [

M Oosirgs - L -

A S D ———

Aty ot o B ]
- — ay -

Figure 26: Additional Details>> DBK 2 Statement

DGFT Public
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e System will provide 2 options to the user —source of imports
i Imports made from country
ii. Imports made from supplier

Figure 27: Additional Details>> DBK 2 Statement >> Source of Import Screen

e [f user selects the source of imports as country then system will make enable the country

of import field. Else, system will make name of the supplier and address of supplier fields enabled post

selection Of source of imports from supplier.

Showing 110 1 of 1 entries. Gl |
DBl Statement AddManually  BulkUpload  Download Sample Excel  **
Only inputs which were imported/ procured and consumed during the period commencing 90 days prior to the date of supply(s) shall only be wken into account far such claim.
5No. in DK seatement
v
Name of the Customs Houss/Excize Autharty™
= df
Uni by *
v
n Custams Tarift Act, 1875 % Select country of Imports
v Seiect ~
Name aftne supplier Rae of Duty*
Total amaunt of duty paid (basic custom duiy} * Remarks
ONe
Shaw : s
Total

B/E finvoice under Heading amount

which No.in of duty

imported/procured  Customs  Name of the Full paid -
S.No.in Tariff Customs Q. Source  Country Name  address Rate s (basic g

Technical DBKI Act, House/Excise imported/procured  Assessable  of of ofthe  ofthe  of  assessment  custom
S.No Description  characteristics  statement  Number Date 1975 Authority Unit  locally value Imports  Imports  supplier  supplier Duty  final dury) Edi/Den=0

Figure 28: Additional Details>> DBK 2 Statement >> Source of Import from Country >>
Country of imports Screen

Cnly inputs which were imparied/ procured and consumed during the period cemmencing 30 days prior te the date of supply(s) shall anly be wken inte account fer such claim.

SNo. in DBK statement*

v
Name of tne Custams Houss/Exdise Aummarity®
8956
Unic * Quy. imported/procured lacally %
BAIRS (PRS) v 5656
0. in Customs Tariff Act, 1575 * Select source of Imports* Select country of Imports
= procured from lacal supplier v Select v

Name of the supplier Full add

o¥the suspiier Rate of Duty*

Total smount of cuty paid (basic custom duty) * Remarks

Iz ass

Show 10 & |entries

Showing 1101 0f 1 entries Previous

DBK-Il Statement AddManually  BulkUpioad  Download Sample Excel *

Figure 28: Additional Details>> DBK 2 Statement >> Source of Import from supplier Screen
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e User has to fill the DBK 2 statement and clicks on add button

Show B o
Total
BIE /nvoice under Heading amount
which Na.in of duty
importad/procured Customs  Name of the Full paid
SNo.in Tariff Customs Qty. Source Name  address Is (basic
Technical DBKI Act, House/Excise imported/procured  Assessable  of Countryof  ofthe  ofthe  Rateof assessment  custom
SNo Description characteristics statement Number Date 1975 Authority Unit locally value Imports  Imports supplier  supplier Duty  final dury) Edit/De
@ 1 sfast gsagsdg 1 5656 13/07/2021 56565 dfd NUMBERS 56565 5656 Imports  ARGENTINA  NA NA 565656  No sesess /0
(NOS) mads
froma
country
Remarks  NA
@ 2 gisdgdf sfsdfd 1 805656  0B/06/2021 5656 adfsdf PAIRS 5656 56295 ftems NA aSFSA  SFSFDS 5656 Yes S65656 /0
(PRS) procured
from
local
supplier

Feedbac

Remarks NA

Grana Total of Duty Amount Pais *

Figure 29: Additional Details>> DBK 2 with multiple serial number data
e Additional Details Radio Questions ---user has to select any of the radio button

Additional details ~

vt obligation to an Autharisation Holder against Invalidation letver and drawback is claimed on inputs sither impared or procured locally on payment of basic custem duty * OYfes @No

me* O Yes ® No

Figure 30: Additional Details Screen

e If user selects the yes radio button against the export obligations to an authorisation
holder against invalidation letter, the system will ask one more question that authorisation
precured locally ?

Additional details A
Fa wihorisation Holder

Invalidation letser and dr claimed on inpus sither imparted or procured locally on payment of basic custom duty * @Yes ONo

ocured Iagaly fmpan=d an sayment of basic custom du? * O Yes ® No

[ |
Figure 31: Additional Details Screen >> Yes for authorisation holder against invalidation letter

e User select yes for authorised precured locally, system will ask the authorisation number

Additional details ~
= s s f export aligation to cls npus sitner

n Holder validation letter and drawba mported or precured locally on payment of basic custom duty * @Yes ONo

No

rocured acally fimpartad on payment of basic custom duty? *

Figure 32: Additional Details Screen>> Authorisation Number
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e After choosing all the yes/no options, user Click on Save & Next button to proceed further to the next
page

10. Utilisation Details
e The items of import and items of export data would come prefilled from bill repository for the

respective license number , if User selects the yes options against

i the export obligations to an authorisation holder against invalidation letter
ii. authorised precured locally
iii. provide license number

Autharity details Summary

Success Message

¥our Application ARSI s 22N saved successfully

Utilisation Details
Items of Import: ~

Details of Duty

Dedails of Bill of Entry/GST Invoice etc

Description
CIF value of

Imc afthe
HS)  capital import/desmed
SNo Code  goods  Quantty UOM Bill of Entry No.JGST Invaice No./invoice No Bill of Entry Date/GST Invaice Date/lnvoice Date Supply Date Invaice Serial No imports (in INR)

No data available in tble

howing 010 0 of O entries

fems of Export

|

Details of the Shipping Bill/Voucher/Invoice/CT/ARES /Lorry Receipt/Railway Receipt etc. FOB Value/FOR Value

Imc Type
(HS)  Descriprion  of
SNo Code oftheltem Export  Shipping Bill No.  Bill of Export

Part code of registration Shipping Bill Date. Invoice No. Invoice Date Invaice S. No. FOB Value/FOR Value fin FC) FC Code

No data available in table

Showing 0t 0 of 0 entries
Aok VAHEL

Figure 33 : Utilisation Details Screen

11. Attachments

o Select the Attachment Type and can add remarks if required. Click on Upload attachments button to

add attachment and remarks to the grid as mentioned below

e The applicant has to upload the mandatory attachment as per the application he is applying for :

Attachments v

Remark

Attachment Type

Please select

Uploaded Document List
Show| 10 & | encries
. Cick or Drag and Drop fie w2 upload

Artachment Type Remark View/Add More Attachments Delete

iew )

ANF7A 2nd its Annexures

cfjog are allowed » a

Praof of Payments (Appendix 2U o 7D}

=]

Figure 34: Attachment Screen

e Below are the mandatory attachment as per the application type.

Note:- Applicant has to submit the physical copy of all the documents to their respective RA office

Within 7 days of refund file generation
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Application Attachments Mature

TED AMNF 7A and its Annexures Mandatory
Proof of Payments (Appendix 2U or 7D) Mandatory
Project Authority Certificate 7C Optional
Copy of Contract Cptional
Copy of Invalidation Letter/ARO Optional
Others Optional

Duty Drawhback AMF 74 and its Annexures Mandatory
Proof of Payments (Appendix 2U or 7D) Mandatory
Project Authority Certificate 7C Cptional
Copy of Contract Optional
Copy of Invalidation Letter/ARQ Optional
Others Cptional

Brand Rate Fixation AMF 7A and its Annexures Mandatory
IAppendix 7E |Mandatnr‘,r
Others Optional

12. Declaration

Declaration

8. None of the Directors / Partners / Proprietor / Karta / Trustees of the company /firm /HUF/Trust, (as the case may be), isfare a Director(s) / Partner(s) / Proprietor / Karta / Trustee in any ather Company/ firm / entity which is on the Denied Entity List (DEL) of

e Registered Office of the company / Head Office of the firm / nor any of its Branch Office{s)’ Unit{s)/ Division(s) has been dedlared a defaulter and has otherwise been made ineligible for undertaking import / export under any of the provisions of the

reign exchange earned on a ra 9.51(ii) of FTP has taken inte account for this application under SEIS as per Para 3.08{a) of FTP 2015-20.

splication. Or | hereby dedare that my main line of business is not services and therefore RCMC from

hich 2 claim has been filed under this spplication is cavered under

din the application asgvaRe!

Figure 35: Declaration Istructions

e Read all the instructions carefully , Accept the declaration by selecting the check box a. Click on Save &
Next button to proceed further to the next page

m authol

~ Thereby &

aretonas p T3P 5.06 o the Fareign Tradz Palicy

Tick the box as acceptance of declaration/ undertaking and fill in the details below. *

Place® Date®

MAHARASHTRA D5/08/2021

User Details

(Note: If user profile are not updated. Please update your logged in user profile before submitting the application by clicking on your Username » Profile in the top right comer of website.)

Name © : HOSRERERY, Designation © i e————
Email © : i —" Mobile O SEMNMIAITE-

Office Address .=ff

Residentis| Adaress 0 : — e e

Figure 36: Decalartion Screen
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13. Application Summary

e Application summary for all the input fields entered will be shown and user can download the

summary in pdf format by clicking on Print Summary button

Applicant Details ~

IEC No. Name of the firm/company Branch Code

0383115555 BALKRISHNA INDUSTRIES LK ot

Branch Name Branch Name

amicbang®

Entity Type Contact Number Application for

Bubic Limited

Refund of Duty Dr;

Application is mads by

Suppiier of goods

~
Account Number ‘Account Holder Name IFS Code
006 BALKRISHNA INDUSTRIES LTD. HDFCOD000G
Name Of Bank Address Of Bank PFMS Status
E HDFC BANK LTD FORT Succe: )
= I have gone through Appendix 3D and the Central Product Classification provisional list (as updated frem time to time) and the services for which SEIS claim is being made fall under the Codes as mentioned in Appendix 3D. -
= I/We undertake te abide by the provisions of the Foreign Trade (Development and Regulation) Act, 1992, as amended from time to time, the Rules and Orders framed there under, the Foreign Trade Policy, the Handbook of
Procedures

I/We hereby declare that the particulars and the statements made in this application are true and correct te the and nothing has been concealed or withheld there ANF 38 from.|/We fully understand that if any information
furnished in the application is found incorrect or false will render me/us liable for any penal action or other consequences as may be prescribed in law or otherwise warranted. In case of ineligible claim / over claim, | shall
be obligation 1o refund ineligible claim / over claim in electronic made/ any other permitted mode of payment with interest at the rate with incerest at the rate prescribed under section 28 A A of The Customs Act 1962, from
the date of issue of scrip in the relevant Head of Account of Custams within one menth. | understand that | shall also be under obligation to surrender the scrip whether partially utilized or fully unutilized, at any stage , if
asked to do so by the DGFT.

= | hereby certify that | am authorized to verify and sign this declaration as per Paragraph 9.06 of the Foreign Trade Policy.

B You have ticked the box

Place: MAHARASHTRA Date: 060

Name sl Designation : R ————
Email Mobile E—

Office Address ! Lol ———

Residential Address

Figure 37: Application Summary

14. File Number Generation

e After E-sign the application, click on submit button and application is successfully submitted to

respective RA office

Acknowledgement

You have successfully applied for Demeed Export
Your File no is: DLICOMMSUB00067825AM22

Figure 38: File Generated
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5. View and Track Status
User can track the status of the submitted application.

1. Click on My Dashboard >> Submitted application

tpn s e e e
TR Pl e | e S T

= Fithe weere rnPtimTn
B [IPCTORATE GERERAL OF

= Sandee A Duckboard = | Bagulatery Upsats =
T= FOREIGH TEADE

Sermap | A- A A* | wepis 1800 110550 | AskouEl | Language =

Goodman's Dashboard

F-Ree-dE 3 T
For Your Action Notifications

Mo Fiagan ik HGRANORMAPFPLYOEN J0348MI1 has
been marked gdeficiens By NC - 3 on 78-11- 2020 wia Mok
. —

Frequently Acoevsed Links

Link poear wxriding IIC or apply Tar niew [EC Bo il
Purtler JETVRES

Figure 39: View and Track status
2. On Click of submitted application below mentioned screen will appear

Stemap | A- A A+ | Meplne 1800-111550 | AskVAHEI | Language = BRAJESH -

Regulatory Updates~  Leam~  Indian TradeService= BTl @ 033

Type of scheme *

Type of sub scheme * Status

Pleass Select v Please Select v Flasze Selact

From Date T Date File Number Application Number

2021 06/08/2021
RAOffice Branch code

Please Select v Please Select

Figure 40: Track Application status

3. User can search the application with the below mentioned search parameters
* Type of Scheme: User will select the Type of Scheme as Deemed Exports

* Type of sub Scheme: Apply for Refund

¢ From and to date: User can search the application by through date range.

* Application number: User can search file with application number available

¢ File number: User can search file with the valid File number

4. User need to enter the mandatory field to check the file details
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Stemap | A- A A+ | Hepune 1300-111-550 | AscVAMEI | Language = @RAJESH -

e aft
‘GOVERNMENT OF INCIA. NANISTRY CF COMMERCE AND INDLSTRY.

Tt awmare i
e DIRECTORATE GENERAL OF
£ FOREIGN TRADE

Home  AbOUTDGFT~  Services~  MyDashboard~  RegulatoryUpdates~  Leam~  IndianTradeService= Rl Q O3

on Status

Type of scheme * Type of sub scheme * Status
Please Select v Plezse Select v Plezse Select v
From Date ToDate File Number Application Number
RA Office Branch code
v 2 ~

Pz

Showing result for : Application process -> Desmed Exports Application Sub pracess > Apply for Refund for TED/DBK/Brand Rate Fixation From

Date - 06/05/2021 To Date - 06/08/2021

Search:

File RA File
SLNo. 1. Application Number File Number Date Entity Name Branch Office Status Action

1 ARNDEMAPPLYD1982809AM22  DLICOMMSUBODO67E25AM22 DWD&ZO% 006 @ RADELHI  In
Process

2 ARNDEMAPPLYD18151444M22  DLICOMMSUBOD0G7821AM22 asraa»z-:-zwg [T RADELHI  Approved Ask VAHEI

Figure 41: File details

5. Click on Action button to view the various File details

Showing result for : Application proc Deemed Exports Application Sub proc Apply for Refund for TED/DBK/Brand Rate Fixation From

Date - 06/05/2021 To Date - 06/08/2021

Search

File RA File
S.Mo. 1 Application Number File Number Date Entity Name Branch Office Status Action

1 ARNDEMAPPLYD1982809AM22  DLICOMMSUBODO6TBZSAM22  0G6/0B/2021 0066 RA DELHI In
Process
2 ARNDEMAFPLYDTE15144AM22  DLICOMMSUBD0D067BZ1AMZZ UBFUSFZ'C'Zi 2198 RA DELHI

Shawing 1t

Previo| Make a Copy

Figure 42: Action button details>> In- Process Status File

e

2 ARNDEMAPPLYD1815144AM22  DLICOMMSUBDOOETE21AM22  06/08/2021 0158 RADELHI  Approved m

fe Cycle

Previo| DsCreSign Details

Transmission Details

Make a Cogy

roved License/Rejection Latter

REGULATORY LEARN

Applicstion Help & FAGE

Figure 43: Action button details>> Approved Status File

6. Print: To print the submitted application

7. Attach Documents: User can attach extra documents for the submitted application, if the request is in

‘In progress’ status.
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ADD ADDTIONAL ATTACHMENT

Figure 44: Attach Document
8. View Life Cycle: To check the Action taken on your submitted application. Example, to track which action is
taken when and by whom.
9. DSC/e-sign Details: To check the DSC and e-sign details.
10. View Approved/Rejected Letter: In case the status of the request is ‘Approved/Rejected’, then user can
checkand download the approved/rejected letter.

APPROVED LICENSE/REJECTION LETTER DETAILS

Showing result for : Application process > Deemed Exports Application Sub process > Apply for Refund for
TED/DBK/Brand Rate Fixation Application Number - ARNDEMAPPLY01815144AM22 File Mumber -
DLICOMMSUBO0067821AM22

SI.No. Issued By Issued Date Letter Type View Letter
1 RA DELHI 06/08/2021 Deemed Export 7A Approval Letter View Letter
Previous n Next

Figure 45: View Letter Screen

11. Withdraw: If the submitted request is still in ‘In Progress’ state then, applicant has an option to submit
another request for withdraw the application.

Note: Withdrawn action is not auto approved, request will be submitted to concerned DGFT officer and
accordingly action will be taken by them.

WITHDRAW APPLICATION

Flle: Number: b = -8

Application Mo : 0508059631 NOO000M0009S
withdrawal Remarks. Ervter weithchrm remach

Figure 45: Withdraw File
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12. Respond to Deficiency: This option will be available only when the status of the application is ‘Deficient’.
Applicant will be able to check the Deficiency details like Deficiency issue date, Deficiency letter, Remarks and
user can respond to this deficiency by clicking on respond to deficiency button. User can respond to deficiency in

two ways:
A. With amendment : User will amend the application with attachment and adding additional remarks

e Click on Actions Button

Showing result for : Application process -> Deemed Exports Application Sub process -> Apply for Refund for TED/DBK/Brand Rate Fixation From
Date - 06/05/2021 To Date - 06/08/2021

Search:
File RA File
Sl.Mo. 1 Application Number File Number Date Entity Name Branch Office Status Action
1 ARNDEMAPPLY01982809AM22  DLICOMMSUBOD0S7625AM22  06/08/2021  HALDIRAM 005 @ RADELHI  Deficient
SNACKS
PRIVATE
LIMITED

Previous n Mext

Showing 1 to 1 of 1 entries

e Click on Respond to Deficiency

Showing result for : Application process -> Deemed Exports Application Sub process -» Apply for Refund for TED/DBK/Brand Rate Fixation From

Date - 06/05/2021 To Date - 06/08/2021

Search:
File Entity RA File
SL.Mo. 1 Application Number File Number Date Name Branch Office Status Action
1 ARNDEMAPPLY(019828094AM22  DLICOMMSUB00067825AM22  06/08/2021 g 00Ed RADELHI  Deficient
Print

Showing 1121 of 1 entries Previo|

REGULATORY LEARN CONTALT US

Foreign Trade Statement Application Help & FAGs Directorate General of Foneign Tral

E-Learming Videos Delhi

s Based Irrporn & Export Policy

Figure 46: Respond to Deficiency Action

e View the deficiency letter comment, remarks and the click on respond button

DEFICIENCY LETTER X

Showing result for : Application process -> Deemed Exports Application Sub process - Apply for Refund for TED/DBK/Brand Rate

Fixation Application Number - ARNDEMAPPLY01982809AM22 File Number - DLICOMMSUBD0067825AM22

Deficiency issued Deficiency Previous Respond to
S5no 1. date RA office View Respond Remarks Deficiency
1 06/08/2021 RA DELHI View asfdsgf Wrong m
Information

Showing 1 to 1 of 1 entries

View Previous Responds

e Click on yes to amend the application
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DEFICIENCY LETTER

Do you want to amend application?

N o N

System will open the file with all saved date and user can make changes in any of the page

Applicartt Details

IEC No. *

Branch address ¥

Entity Type *

Private Limited

Appiication is mage by *

Supplier of goods

Description of goods *

Show 10 ¢ enmies
sno Description of goods
1 dfdssgof
2 adssfd

egory of suplies under Pera 702 5 FTE *

Supply by manufacturer

Supply by manufacturer ®

Name of the firm/company *

e —

Eranch Code ®

e v
Branch Name * E-mail address ¥
Contact Number * Applicstion far %
e AR ~

Edit/Delete

Remarks

7.022) Suppily of goods against Advance Authorisation / Advance Authorisation for annual %

e In application summary page>> enter the remarks and click on sign button. System will display the
success message
« U nereby carafyshat | arm aushorized o verty and sign this declaration as per Paragraph 8.06 ofthe Foreign Trade Poliy
B You have ticked the box as acceptance of declaration/ undertaking details.
Place : DELHI Date: 0s/08/2021
Name co——— Designation : _4giee——=
Email i —— Mobile : -
Office Address Sl ..
Residential Address - S ;

Figure 47: Submitting the deficiency response in CP
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B. With No Amendment: In this, user has to click on yes button and upload the attachment.

Modifications made in the application form will not be stored. Are you sure you want to select "No”™ ?

ADD ATTACHMENT FOR DEFICIENCY

N

.’. Click or Drag and Drop file to upload

Uploaded Size: 0.00 MB

B e

Note: Maximum 5 Atachment of S MB Allowed (Only PDF JPG are allowed

Sr.
No. File Name Action
1 receipt (14).pdf =

Sign and Submit

Figure 48: Respond to deficiency with No amendment, only upload attachment
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0. List of Abbreviations

The following abbreviations have been used in the document.

Abbreviation

Table 1: Abbreviations

Expanded Form

ANF Aayaat Niryaat Form
DGFT Directorate General of Foreign Trade
DSC Digital Signature Certificate
EHTP Electronic Hardware Technology Park
EOU Export Oriented Units
GST Goods and Service Tax
GSTIN Goods and Service Tax Identification Number
IEC Importer Exporter Code
PFMS Public Financial Management System
TED Terminal Excise Duty
DBK Duty Drawback
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